
 395  Agitation  in

 MR.  SPEAKER:  I  have  been  try-
 ing  to  see  whether  he  comes  to  the
 House  today.  I  did  not  see  him
 yestenday  or  today.

 SHRI  PILOO  MODY:  We  must
 arm  you  with  powers  to  summon  the
 Ministers.

 (स्याम)

 भ्रध्यक्ष  महोदय  :  जो  मीटर्स  मैंने
 नहीं  माना  है,  उसके  बारे  में  यहां  नहीं  बोल
 सकते  ।  जिन  को  इजाज़त  दी  है,  वे  क्राइम
 5  के  बाद  बोलेंगे  ।  (ewan)...
 कसा  मज़ाक  बना  रखा  है,  यह
 पार्लियामेंट  है  या  क्‍या  है?  (जाब बान)

 शाप  ने  पार्लियामेंट  को  क्‍या
 समझ  रखा  है  ।  क्‍या  यह  कोई  देहात  की
 सभा  है--बैठिये  ।

 33.45  brs.

 PAPERS  LAID  ON  THE  TABLE

 REVIEW,  ANNUAL  RerorT  &  ACCOUNTS
 OF  INDIAN  PETROCHEMICAL  CORPORATION

 FOR  97l-72
 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  DALBIR
 SINGH):  I  beg  to  lay  on  the  Table  a
 copy  each  of  the  following  papers
 (Hindi  and  English  versions)  under
 sub-section  (l)  of  section  6l9A  of  the
 Companies  Act,  956:—

 (l)  Review  by  the  Government  on
 the  working  of  the  Indian
 Petrochemicals  Corporation
 for  the  year  97l-72.

 (2)  Annual  Report  of  the  Indian
 Petrochemicals  Corporation
 Limited,  for  th  eyear  79]  72
 alongwith  the  Audited  Ac-
 counts  and  the  comments  of
 the  Comptroller  and  Auditor
 General  thereon,

 [Placed  in  Library.  See  No.  LT
 4850/73].
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 PUBLIC  ACCOUNTS  COMMITTEE
 EIGHTY-FIFTH  AND  EIGHTY-gIxTH

 REPORTS

 SHRI  SEZHIYAN  (Kumbakonam):
 I  beg  to  present  the  following  Re-
 ports  of  the  Public  Accounts  Com-
 mittee

 (l)  Eighty-fifth  Report  on  Report
 ef  the  Comptroller  and  Audi-
 tor  General  of  India  for  the
 year  l970-7l—Union  Govern-
 ment  (Posts  and  Telegraphs).

 (2)  Eighty-sixth  Report  on  Audit
 Report  (Civil),  970  and  Re-
 ports  of  the  Comptroller  and
 Auditor  General  of  India  for
 the  years  1969-70  and  970-7I,
 Central  Government  (Civil)
 relating  to  Ministry  of  Educa-
 tion  ang  Social  Welfare.

 (Interruptiona)
 MR.  SPEAKER:  Mr.  Mohanty  how

 can  you  get  up  abruptly  without  giv-
 ing  me  notice?  There  is  no  nctice  from
 you  I  am  calling  the  Members  at  item
 5.  Don't  interrupt  me,  please.  (Inter-
 ruptions)

 I  am  not  allowing  Shri  Mohanty.
 Shri  Amrit  Nahata.  He  is  not  here.

 Dr.  Kailas.

 COMMITTEE  ON  PUBLIC  UNDER-
 TAKINGS

 Report,  MINUTES  AND  THIRTY-SIxTH
 REPORT

 DR.  KAILAS  (Bombay  South):  I
 beg  to  present  the  following  Reports
 and  Minutes  of  the  Committee  on  Pub-
 lic  Undertakings: —

 (l)  (i)  Twenty-eigth  Report  on
 Indian  Airlines,

 (ii)  Minutes  of  the  sittings  of
 the  Committee  relating  to
 the  above  Report,


